
SIDI RATAN SINH BAJDA: Sir, 
-wben we are d1scussiDI the .levelopment 
.and protection 01 tribal culture about 
which the bOD. Ministet:. has just DOW 
. stated, all the authorities on the tribal 
eulture bave already cautioned t.he 
. Government and the leaders of the 
-society that in our enthusiasm to im-
prove them by introducing modern 
civilisation, we must also see to it 
that their basic culture ADd the like is 
'DOt obliterated. Paodit Jawahar La] 
.Nehru was very keen on protecting 
-the tribal culture. He was going and 
dancing with the tribals. Will the hon. 
Minister also go and dance with the 
-tribals to protect their CUltUl'e? 

SHRI YO'GENDRA MAKWANA: 
'Only dancing will not protect the cul-
ture but when I get an occasion J 
-will certainly do it. 

oCoUap aDd SmaU seale Industries In 
Barkwant Districts 

·418. SHRI PIUS TIRKEY: Will thi' 
Minister of INDUSTRY be pleased to 
state: 

(a) the factors that come in the way 
of a large number of entrepreneurs if) 
settin, up the small industdes in back-
ward districts of the country; and 

(b) the details ot steps taken by 
Government to attract more and mOre 
-entrepreneurs for setting up the cot-
tage and small scale industries in the 
backward dlstrtcts of the o r~  

-during the Sixth Plan period? 

THE MINISTER OF STATE IN '1 HE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): (a) Faciors 
that inhibit growth of small scale 
industries in backward districts vary 
according to local conditions of each 
backward district. The main handi-
caps relate to lack of infrastructure, 
long leads in respect of raw material 
supply and markets and relative inac-
(!essib1llty to promotional orgar.isations 
and agencies. 

(b) In order to overcome the dim .. 
'Culties faced by entreprenurs in seWng 
up small units in backward districts, 
in addition to various existing enab-

ns 

line measures aDd schemes taken uP 
by tbem, the Central Government to-
aether witb State Government., hu 
initiated the nucleus plant pro,ramme 
for structurally integrated industria-
lisation supported by a packale of 
measures. 
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SHRr CHARANJIT CHANANA: As 
far as the facilities. concessions and 
incentives available to ~h  industries 
in the baCkward areas are concerned. 
it lS a published informatioll and is 
also available In the Library. These 
are of two types. Firstly, for hack-
ward State recongised by the C-!ntral 
Government for the Central subsidy; 
and secondly, concessional loans from 
the financial institutions. These are 
two categories of incentives whicb 
the hOD. Member will find from this 
published information. As 1tt.r as the 
gap in the imports and exports is 
concerned. I would request the hon. 
Mem1)er to direct this queatio!1 to the 
Commerce MiDlistl')". As far as the 
problems ot industries in the back-
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ward Dislficts are concerned. we have 
asked the State o ~ i

eluding the West Bengal Govern-
ment-to identify these problems 
district-wise. 

We will send the Task Forr.e to that 
partlcular district to find out ways 
and means besides bUlldrng ~i  buffer 
stock. 
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SHRI CHARANJIT CHANANA: 
Planmng CommiE.sion has in fact iniba-
ted two exercises through two '\\Iorkmg 
groups The latest one and the third 
one is a Special Committee to identIfy 
the areas and the problems of the 
backward areas. Government is conSl-
dermg that report. After tllat Report 
is finalised, it can be laid Of) the Table 
of the House. 

SHRI K. P. SINGH DEO: Arising 
out of the answer given by the Mmi-
ster the Small Industries' Service In-
stitute had conducted a ClUrvE--Y about 
Dhenkanal district in Orissa and they 
found it uniquely advantageous 'for 
havill8 a nucleus plant there. May 1 
kDow wbetbQt the GoVeftlDlent or 
OrIssa has taken it up with the Task 

Force which bad .lone to Bhut:ar .... r 
some time back tor inclusion of Dhen-
kanal district tor setting UD of such 
nucleus industrial plants there? 

SHRI CHARANJIT CHANANA: The-
report is ~  to r.ome to ~. When the 
report comes, the hon Member '\\ill 
get details about it 
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SHRI CHARANJIT CHANANA: It 
is too general a commect I would 
apprecIate If he can brmg specific 
cases to our notice W ~ will take 
strlct action. 
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Take over of Charkhi Dadri Cement 
Factory 

*4W. SHRI CHIRANJI LAL 
SHARMA: WIll the Minister of IN-
DUSTRY be pleased to state: 

(a) at what stage is the l'roposal to 
take over cemenf factory at Charkbi 
Dodd (Haryana); and 

(b) by what time flnal decision will 
be taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANI\): (a) and (b). 
The cement factory of Messrs Dalmia 
Dadri Cement Limited. Charkhi Dadri 
had elosed down since Ma!'ch, 1980 
and has been lying closed c;in.:e then. 
Governemnt had commisionoo a study 
by a Committee to examine thE" econo-
mic viability of the project. On the 
basis of the findings of this study. the 
question of restarting the factory is 
being considered Rnd a fln'll i~io  is 
expected to be taken shortly. 

SHRI CHIRANJI LAL SHARMA: 
Now, the report ot the Committee 
appointed by the Govemment must 
have beell received. May I request 

the hon. Mblister to let Us know tJ:ae. 
:reason that led to the closure ot the 
:factory last year? Is it 11 tact that 
the main cause for the closure of the 
factory was embazzelement by the 
Dalmia Management and tb'!lr agents? 
Is it also a fact that the Dalmias took 
a loan of Rs. 2 crores or more 1 efore 
the closure of the factory J which was 
to be repaid 10 six-monthly Instalments 
without interest, but even 3. single in-
stalment has not been paid so far? 

SHRI CHARANJIT CHANANA: The 
terms of reference of this CommIttee, 
as I have said in my reply to the 
question, were to go into the potential 
and the economic viability of the 
unit. As far as the quest jon raiaed by 
the hon. Member is concerned, the 
case has been in fact referred to the 
Company Affairs r ~  and it 
is receIving thelf active lttention. 

SHRI CHIRANJI LAL SHARMA: 
The reply given by the hon. ~ Iinister 
is some what vague and ambiguous. 
The Committee must have submitted 
its report. No doubt the Committee 
was appointed to go into the question 
of the viability of the uroject. But 
now that the report of the Committee 
has been received, the committee 
must have mentioned the reason for 
the closure of the factory. I want a 
positive reply from the hon. Minister 
on this. 

SHRI CHARANJIT CHANANA' 1 
can conf'rm having told the hon. 
Member that the terms of the referE'nce 
of the Committee consisting of the ex-
perts, were only for working out the 
economic viability and :[easilJihty of 
restarting the factory. As far as the 
mismanagement and the main causp 
for the closure of the factory are con-
cerned, I have informed the hon. 
Member that it is under investigation 
and study of the Govemment. y,be 
Department of the Company Affairs 
are i i ~ this and they would 
take necessary action in the mlltter. 

SHRr CHIRANJI LAL SHR\MA: 1 
want to know whether the Govern-
ment is aware of the fact that the 
previous management bas Dot paid 
wages and salarIes to the workers ot 




